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to Rs. 70 and so on so that it is 

anteed  that   a   certain   amount   of 
   manufacture  progressively   takes 

ee.    I can only say thai it is    the 
it of the Government that all these 
 have not been elucidated to my 

in. friend. 
Then, Sir, about the price level   to 

hich my hon. friend referred. There s a 
continual watch on the price level and on the 
prices as the indigenous products are being 
manufactured, as they replace the foreign 
products, the foreign parts. As the customs 
duty on the foreign parts is thereby saved, the 
price has to be brought down and the 
Government of India through the Commerce 
and Industry Ministry keeps a careful watch 
on the price factor also and calls for the 
manufacturers from time to time and asks 
them what price they have reduced the unit by. 
I can give Instances, but I think I will be 
trespassing on the province of my hon. friend, 
the Minister. 

PROF.   G.  RANGA     (Andhra):    The 
Tariff Commission  also helps. 

DR. A. R. MUDALIAR: That would come 
within the province legitimately of my hon. 
friend; but I know of manufactures where this 
process has been gone through. 

Then, the Development Councils have been 
set up in various industries and one of their 
functions is to look at the progress of 
manufacture that has been attained; the pace at 
which local manufacture in the place of 
imported parts has progressed; and also the 
value, the cost price or the selling price of the 
articles to the agents or distributors. There 
may be here and there some difficulties or 
jome lacunae, but I can assure my hon. friend 
that from the point of view of those who are 
managing the industries the control by the 
Government of India is absolute. They have no 
complaints about that. In some cases it has 
helped them to more rapidly industrialise, to 
more rapidly build up the component parts    
in    this    country    than    they 

would have otherwise done. The pressure is 
there constantly, almost from every quarter 
whenever the Development Councils mee and 
whenever they go for licen ces for importing 
parts. And I do not think it is fair to say that 
these have been left in the open and that 
manufacturing industries fleece the consumer 
or that the consumer is at the mercy of the 
manufacturer in this country. 

My hon. friend spoke about completely 
Indian capital and Indian industries being 
established in this country on that basis. Sir, I 
have spent a fairly good time in his beloved 
Province and I have come to like it more and 
more, apart from my political affiliations to 
Bengal, because my earliest political 
recollections are of people who may not now be 
so much honoured in Bengal, men like 
Suren-dranath Banerjee; Asutosh Mukerjee; 
Bhupendranath Basu—men who were giants in 
those days but who have now fallen so low that 
there is none to do them esteem. The other day 
at the anniversary of Surendranath Banerjee, 
there was hardly a crowd of hundred people 
gathered together. And yet those were the idols 
of the ' youth of my days and of mine. And I 
would only like to say this: why is it that 
industrialisation is almost a foreign thing to the 
Bengalee? Others have come and established 
themselves? At one time the complaint was that 
the Britishers had established them; at another 
time the complaint was that another community 
had come and established itself. I do not want 
to name the community. But why are the 
Bengalees not coming forward to establish the 
industries? There is only one industry which 
has brought name and credit to the Province of 
Bengal, that is the chemical and pharmaceutical 
industry. Now, it is because this spirit of 
exclusion, against associating themselves with 
foreigners or with any other persons, is there 
that the progress in industrialisation by the 
Bengalees proper has not taken place. And I 
would appeal to him to have a 


























